
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No.180  of 2024  (SZ) 

 

In the matter of: 

Tribunal on its own motion - SUO MOTU based  

on the news item Published in Dinamalar,  

Chennai Edition dt 20.05.2024 titled  

“A Fire at a Chemical waste dump engulfed villages with toxic fumes”.                                                                                   

Versus 

Tamil Nadu Pollution Control Board,  

Through its Member Secretary,  

Chennai and Ors.                                                                                                  …Respondent(s) 

REPORT FILED BY 2ND RESPONDENT- THE DISTRICT COLLECTOR, TIRUVALLUR 
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1 22.01.2025 Status Report Filed By 2nd Respondent - District 

Collector- Tiruvallur. 
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(Note: The page numbers are at the top centre of every page) 

 

 

Through 

Dr. D. Shanmuganathan 

Standing Counsel of Government of Tamil Nadu 

National Green Tribunal 

Southern Zone, Chennai 

 

DATE:23.03.2025 

 

 






















